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IN THE HIGH COURT OF JUDICATURE AT PATNA
ELECTION PETITION No. 2 of 2020

Arti Muni Urf Shakti Singh Yadav Son of Brijnandan Singh Resident of
Village- Birnawan, P.o.- Dosut, P.s.- Wena, District- Nalanda.

10.

11.

12.

... ... Petitioner/s
Versus
Krishnamurari Sharan Urf Prem Mukhiya Son of Sitaram Prasad Resident of

Village- Bajitpur, P.o.- Berthu, P.s.- Karaipersurai, District- Nalanda,
Presently MLA 175, Hilsa Legislative Assembly Constituency, Bihar

Kapil Prasad Son Of Bhagwat Prasad Resident Of Village- Jaitpur Ka Tola
Chainpur, P.O.- Jaitpur, P.S.- Chandi, District- Nalanda

Dular Chand Prasad Son Of Manju Jamadar Resident Of Village- Kurtha,
P.O.- Puna, Ps.- Hilsa, District- Nalanda

Rajiv Nayan Prasad Son Of Late Rajkishore Prasad Resident Of Village-
Thartharidih, Po Rampur Komal Bigha, Ps Tharthari, District- Nalanda
Munendra Kumar Son Of Siya Sharan Prasad Resident Of Village And
P.O.- Diyawan, Ps Karaiparshurai, District- Nalanda

Jainendra Kumar Son Of Balkeshar Prasad Resident Of Village Saidanpur,
Po And Ps Hilsa, District- Nalanda

Abhay Shankar Son Of Umashankar Prasad Singh Resident Of Village And
Po-Maghra, Ps Deepnagar, District- Nalanda

Shyam Kant Kumar Son Of Arjun Singh Resident Of Village- Kamaalpur,
Po Bathani Ps Neemchak, District- Gaya

Raju Kumar Son Of Ram Vinod Prasad Resident Of Village Galimpur,
Po Salempur, Ps Karaiparshurai, District- Nalanda

Ashok Kumar Son Of Brijnandan Singh Resident Of Village And Po Mai ,
Ps Hilsa, District- Nalanda

Kumar Suman Singh Urf Ranjit Singh Son Of Kumar Shyam Sundar Singh
Resident Of Village Khaddi, Po Asarhi, Ps Hilsa, District- Nalanda

Ramvilaf Paswan Son Of Hari Paswan Resident Of Mohalla Patel Nagar,
Harjubanna, Hilsa Nagar Parishad, Ward No. 21, P.O. And P.S.- Hilsa,
District- Nalanda Po And Ps Hilsa
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13. Mamta Rani Urf Pinki Devi Wife Of Satish Paswan Resident Of Village
And Po Diha, Ps Tharthari, District- Nalanda

14. Suryamani Prakash Son Of Ashitosh Prasad Resident Of Village And
Po Bhataher, Ps Tharthari, District- Nalanda

15. Niraj Sharma Son Of Rajendra Sharma Resident Of Village And
Po Kapasiyawan, Ps Hilsa, District- Nalanda

16. Sudhir Kumar Son Of Prasadi Jamadar Resident Of Village Lodipur,
Khiroti, Ps Parwalpur, District- Nalanda

17. Ravindra Das Son Of Chalidar Das Resident Of Village Sultanpur, Po Daha
Bigha Ps Hilsa, District- Nalanda

18. Kumar Haricharan Singh Son Of Baleshwar Yadav Resident Of Village
Modan Bigha, Po Dariyapur, Ps Islampur, District- Nalanda

...... Respondent/s
Appearance:
For the Petitioner/s : Mr. Satish Kumar Giri, Adv.
For the Respondents/s : Mr. Manish Jha, Adv.
For ECI : Mr. Siddhartha Prasad, Adv.

CORAM: HONOURABLE MR. JUSTICE ARVIND SRIVASTAVA
ORAL ORDER

25 22-08-2023 Despite repeated calls, no one appears for the petitioner to press this application. On
earlier occasions also none had appeared on behalf of the petitioners.
The application is thus dismissed for want of prosecution.
(Arvind Srivastava, J)
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ELECTION COMMISSION OF INDIA

NOTIFICATION

Nirvachan Sadan, Ashoka Road, New Delhi-110001, Dated 15 September 2023/ 24Bhadra, 1945 (Saka)

No. 82/ES-I/BR-LA/(02/2020)/2023—In pursuance of Section 106 (b) of the
Representation of the People Act, 1951 (43 of 1951), the Election Commission hereby
publish Order dated 22," August, 2023 of the High Court of Patna, Bihar, in Election
Petition no. 02 of 2020.

IN THE HIGH COURT OF JUDICATURE AT PATNA
ELECTION PETITION No. 2 of 2020

Arti Muni Urf Shakti Singh Yadav Son of Brijnandan Singh Resident of
Village- Birnawan, P.o.- Dosut, P.s.- Wena, District- Nalanda.

10.

11.

... ... Petitioner/s
Versus
Krishnamurari Sharan Urf Prem Mukhiya Son of Sitaram Prasad Resident of

Village- Bajitpur, P.o.- Berthu, P.s.- Karaipersurai, District- Nalanda,
Presently MLA 175, Hilsa Legislative Assembly Constituency, Bihar

Kapil Prasad Son Of Bhagwat Prasad Resident Of Village- Jaitpur Ka Tola
Chainpur, P.O.- Jaitpur, P.S.- Chandi, District- Nalanda

Dular Chand Prasad Son Of Manju Jamadar Resident Of Village- Kurtha,
P.O.- Puna, Ps.- Hilsa, District- Nalanda

Rajiv Nayan Prasad Son Of Late Rajkishore Prasad Resident Of Village-
Thartharidih, Po Rampur Komal Bigha, Ps Tharthari, District- Nalanda
Munendra Kumar Son Of Siya Sharan Prasad Resident Of Village And
P.O.- Diyawan, Ps Karaiparshurai, District- Nalanda

Jainendra Kumar Son Of Balkeshar Prasad Resident Of Village Saidanpur,
Po And Ps Hilsa, District- Nalanda

Abhay Shankar Son Of Umashankar Prasad Singh Resident Of Village And
Po-Maghra, Ps Deepnagar, District- Nalanda

Shyam Kant Kumar Son Of Arjun Singh Resident Of Village- Kamaalpur,
Po Bathani Ps Neemchak, District- Gaya

Raju Kumar Son Of Ram Vinod Prasad Resident Of Village Galimpur,
Po Salempur, Ps Karaiparshurai, District- Nalanda

Ashok Kumar Son Of Brijnandan Singh Resident Of Village And Po Mai ,
Ps Hilsa, District- Nalanda

Kumar Suman Singh Urf Ranjit Singh Son Of Kumar Shyam Sundar Singh
Resident Of Village Khaddi, Po Asarhi, Ps Hilsa, District- Nalanda
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12. Ramvilaf Paswan Son Of Hari Paswan Resident Of Mohalla Patel Nagar,
Harjubanna, Hilsa Nagar Parishad, Ward No. 21, P.O. And P.S.- Hilsa,
District- Nalanda Po And Ps Hilsa

13. Mamta Rani Urf Pinki Devi Wife Of Satish Paswan Resident Of Village
And Po Diha, Ps Tharthari, District- Nalanda

14. Suryamani Prakash Son Of Ashitosh Prasad Resident Of Village And
Po Bhataher, Ps Tharthari, District- Nalanda

15. Niraj Sharma Son Of Rajendra Sharma Resident Of Village And
Po Kapasiyawan, Ps Hilsa, District- Nalanda

16. Sudhir Kumar Son Of Prasadi Jamadar Resident Of Village Lodipur,
Khiroti, Ps Parwalpur, District- Nalanda

17. Ravindra Das Son Of Chalidar Das Resident Of Village Sultanpur, Po Daha
Bigha Ps Hilsa, District- Nalanda

18. Kumar Haricharan Singh Son Of Baleshwar Yadav Resident Of Village
Modan Bigha, Po Dariyapur, Ps Islampur, District- Nalanda

...... Respondent/s
Appearance:
For the Petitioner/s : Mr. Satish Kumar Giri, Adv.
For the Respondents/s : Mr. Manish Jha, Adv.
For ECI : Mr. Siddhartha Prasad, Adv.

25 22-08-2023 Despite repeated calls, no one appears for the petitioner to press this application. On

ravikr/-

CORAM: HONOURABLE MR. JUSTICE ARVIND SRIVASTAVA
ORAL ORDER

earlier occasions also none had appeared on behalf of the petitioners.
The application is thus dismissed for want of prosecution.
(Arvind Srivastava, J)
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By Order,
SUJEET KUMAR MISHRA,
SECRETARY,
ELECTION COMMISSION OF INDIA.
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